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Appearances by:

Shri Siddharth Agarwal, Advocate, appeared on behalf of the assessee
Shri Amal Kamat, CIT (DR), appeared on behalf of the Revenue

Date of concluding the hearing : November 03, 2022
Date of pronouncing the order : November 03, 2022

ORDER

Per Rajpal Yadav, Vice-President (KZ):-

The assessee is in appeal before the Tribunal against the order
of 1d. Principal Commissioner of Income Tax, Kolkata-5 dated
23.03.2021 passed under section 263 of the Income Tax Act for A.Y.
2016-17.

2. The 1d. Counsel for the assessee, at the very outset, submitted
that this appeal be dismissed as withdrawn. He has made a writing to

this effect in the order-sheet. In view of the statement of the Id.
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Counsel for the assessee at the Bar, we dismiss this appeal as

withdrawn.

3. In the result, the appeal of the assessee is dismissed.

Order pronounced in the open Court on November 03, 2022.

Sd/- Sd/-
(Rajesh Kumar) (Rajpal Yadav)
Accountant Member Vice-President (KZ)

Kolkata, the 371 day of November, 2022
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